
..tr05 Papers Laid NOVEMBER 26, 1965 Pape1'B Laid 

[Shri Sanjiva Reddy] 

rule 125 of the Defence of Indio 
Rules, 1962:-

Ii) The Scarce Industrial Mate-
rial. (Control) Order, 1965, 
published in Notifiactinn No. 
S.O. 2912 in Gazette of India 
dated the 14th September, 
1965. 

, (ii) The Scarce Industrial Mate-
rial. (Control) Second Am-
endment Order, 1965, pub-
lished in Notification No. S.O. 
2920 in Gazette of India dated 
the 18th september, 1965. 

(iii) The So >rce Industrial Mate-
rials (Control) Amendment 
Order, 1965, published in 
Notification No. S.O. 2921 in 
Gazette of India dated the 
18th September, 1965. 

(iV) The Scarce Industriul Mate-
rials (Control) (Third Am-
endment) Order, 1965 pub-
lished in Notification No. 
S.O. 3328 in Gazette Of India 
dated the IBth OctobN. 1965. 

[Placed in LibTuTli. See No. LT-
5239/65[. 

(2) a copy of Notification No. 
S.O. 2911 published in Gazette of 
India dated the 14th September, 
1965 under sub-section (6) of 
.. "tion 3 of the Essential Commo-
dities Act, 1955. rescinding the 
Non-Ferrous Metals Control 
. Order, 1958, published in Notifica-
tion No. S.O. 446 dated the 2nd 
April, 195B. [Placed in LibraTl/, 
• ee No. LT-5240/65) 

GOVERNMENT'. DECISIONS ON REPoRT OF 
Snrov TUM ON DmECTORATE GENl'!RAL 

dr TECHNIC AL DJ;VELOPMZN'!' 

The Mlals&er of SapPl" aDd TechDI-
cal Development in the MIDIstr7 of 
IDdu.tr" aDd Supptr (Sbrl Rarhu-
ramalah): I beg to lay on the Tabl .. 
• copy of Government Resolution 
No. 21 (B) 165/V datl'd the 8th Nov-
«D\ber, 1965, publishlnl( Government'. 

decisiolUl on certain recommenda-
tions contained in the Report of the 
Study Team on the 'Directorate Gene-
ral of Technical Development (Part 
I). [Placed in Libra",. See No. LT-
5241/65]. 

RsPoRT or TARIfT COMMIBSION .,. 
CONTINUANCE OF PROTJ:CTION TO AU'l'()-

n ~ SPARKING PLUG INDUSTRY 

ITC. 

The Depal" MInIster In the MIDIa-
t", Of Commerce (Sbrl S. V. Rama-
swamy): I beg to lay on the Table 
a COPy each Of the following papen 
under sub-section (2) of section 18 
of the Tariff Commission Act. 1951:-

(I) (i) Report (196:;) of the 
Tari!,! Commission on the 
continuance of protection to 
the Automobile. Sparking 
Plug Industry. 

(ii) Government Resolution No. 
8(1) -Tar/65 dated the 18th 
November, 1965. 

(lii) Statemt.'Jlt l:xplaining the 
reasons why 8 copy each of 
the documents at (i) and (ii) 
above could not be laid on 
the Table within the period 
prescribed in the sojd !=iub-
section. 

I Placed in L1b.,.arll. SP€ No. LT-

5242/65] . 

(2) (i) Report (965) ot the 
Tari1! Commission on the 
continuance of protection to 
the Power and Dislribution 
Transformer Industry . 

(ii) Government ResolutiOn No. 
5(2) -Tar/65 dated the 19th 
November, 1965. 

(iii) Statement explainmg the 
reasons Why a copy each of 
the documents at (i) and (ii) 
above could not be laid on 
the Table within the period 
prescribed in the said sub-
.ection. 

[Placed in LibTaTli. S,. No. LT-
I124S/U]. 
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(3) Ii) Report (965) of the 
TariJ! Comm.ission on the 
rontln uance of protection to 
the Electric Motor Indu.try. 

(ii) Government ResolutiOn No. 
1I(l)-Tar/65 dated the 18th 
November, 1965. 

(iii) Statement explaining the rea-
.OWl why a copy each of the 
docwnento at (i) and (ill 
above could not be laid on 
lhe Table within the period 
prescribt>d in the said sub-
Ie-ction. 

I Placed in Lior",.y. See No. LT-
1;244/65J. 

0(4) Ii) ~ o t (1965) of the 
Tariff CommissiOn on thf." 
continuance of protection to 
the Non-F .... rous Metal. In-
dustry. 

l.jl) Goverrunent Itt'solutlon No. 
D(I)-Tar/65 dated the 19th 
November. 1965. 

(iii) Statement explaining the rea-
sons why a copY each of the 
documents at (i) and (ii) 

above could not be laid on 
the Table within the period 
prescribed in the said sub-
_!.ion. 

[Placed in Libru,.y. See No. LT-
5245/65). 

(5) (j) Report (1965) ot the 
Tariff Commission on the 
continuance 01 protection to 
the Sheet Glass and Figured 
Glass Industry and grant of 
protectiOn to Wired Flat Glass 
Industry. 

(jil Government Resolution 
1\ (I ) -Tar /65 dated the 
November, 1965. 

No. 
18th 

c~d in Library. Se. No. LT-
5246/65). 

IU6 t& 
MESSAGES FROM RAJYA SABHA 

Secre&ar7: Sir, I hove to report tile 
following me.sagea received from tha 
Secretary of RajYa Sabha:-

(I) "In accordance with the 
provisiON of u ~ 12V of the Ruin 
of Procedure IIIId Conduct of 
Business in the ~  Sabha, I 
am c1ireclted to inform the Lok 
Sebha that the Rajya Sabha, at 
ito sitting held on the 24th Nov-
ember, 1965, agreed without any 
amendment to the Indian Worluo 
of Defence (Amendment) Bill, 
1961;, which waS passed by the 
Lok Sabha at its sitting held on 
the 21st September. 1965." 

(2) "In accordanc(· with the 
provisions ot rule 127 ot the Rulel 
of Procedure and Conduct of 
Business in the ~  SabhB, I am 
directed to infunn t ~ Lok SIlbh. 
that the RajYa SabhR. at iIB sit-
ting held on tho 24th November. 
1965 agreed without sny amend-
ment to the Railways (Employ-
ment ot Members at the Armed 
Forces) Bill, 1965, which was p",-
sed by the Lok Sahha at it. 011-
tin~ held on the 11th November. 
1965." 

1%.17 hra. 

PRESIDENT'S ASSENT TO BILL 

Secretary: Sir. I lay on the Table 
the Industrial Dispute. (Amendment) 
Bill. 1985 pa"ed by the Houses ot 
Parliament during the current lesllon 
and aasenled to by the Prea!dent 
Bince a report waa last made to the 
HOUle on the 19th November, 1965. 

12.17i hrlI. 

BUSINESS OF THE HOUSE 

ne lIDabI&er 01 c-m-.... tIeM 
... ~ A1raIn ( .... 


